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(2) Annual Report of the Lubrizd 
India Limited. Bombay. for the yrar 
191'8-69 along with tbe Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Place" in Library. Su 
No. LT-3552/70] 

R •• lew and AnnaNi Report or tbe 
Singereni Collleri •• Co. Ltd. 

THE MINISTER OF STATE IN THF 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI JAGANATH RAO); I beg to lay 
on the Table-

(I) A copy eJch of the following papers 
(Hindi version) under sub-section 
(I) of section 619A of the 
C ~n  Act. 1956;-

(I) Review by tne Government on 
tbe working of the Singareni 
Collieries Company Limited. 
for the yeor 1968-69. 

(ii) Annual Report of the Singa-
reni Collieries Company 
Limited. for the year 1968·69 
alona witb the Audited 
Accounts. [Placpd in Library. 
See No. LT-553!70] 

Alumlalum (Control) order 1970 

(2) A oopy of tbe Aluminium (Control) 
Order. 1970 (Hindi and English 
vcrsions) published in Notification 
No. S.O. 1103 in Gazette of India 
dated rho 20lh March. 1970 under 
sub-section (6) of section 3 of tbe 
Essential Commodrties Act. 1955. 
(i'laced In Library. See No. LT--
3554/10] 

Agricultural Refinance Corporation 
Resu1atloa., Central Exdoe Rilles, 
Notification or the CUllom. Act. 

THE MINbTER OF SUPPLY AND 
MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI R. K. 
KHADILKAR): On behalf of Shrl P. P. 
.' ethi. J bea to lay 00 the Table-

(I) A copy of the Agricultural 
Refinaqcc Corporation (I.sue and 
Management of Bonds) RegUlations. 
1969. published in Guetle of Jildia 

dated the 25th April, 1970, under 
bub-section (5) of section 46 of the 
Agricultural Refinance Corporation 
Act. 1963. [Placed In Library. ~~ 

No. LT-3555/7C] 

(2) A copy of the Central EKciee 
(Excise Amendment) Rules, 1970 
(Hindi and English Versions) 
published in Notification No. GS.R. 
689 in Gazette of India dated the 
2nd May. 1970. under section 38 
of the Centr al Excises and Salt Act, 
1944. C~d In Library. See No. 
LT --3556/;0] 

(3) A copy of Notification No. S.O. 
1542 (Hindi and Enalhb versions) 
published in Gazette of India dated 
the 2nd May. 1970, under lCCtion 
159 of the CUstoms Act, 1962, 
together with aD oxplanatory 
memorandum. [Placed In L.brQry. 
See No. LT-3557/70] 

Tbe Customs aDd Central Excise Duties 
Export Dra"back Amendment Rules 

Bnd ~ n  

(4) A copy each of the followinll Noti-
fication under section 159 of the 
Customs Act, 1962 and section 38 
of the Centrdl Excisllll and Salt 
Act. 1944 :-
(i) The Customs and Central 
Excise Duties Export Draw-
back (General) Nineteenth 
Amendment Rules. 1970 
(Hindi and English versions) 
published in Notification No. 
G.S.R. 640 Guelle of India 
dated the 18th April. 197u. 

(Ii) The Customs and Central 
Excise Duties ElIport Draw-
back (General) Bipteenth 
Amendment Rules. 1970 
(Hindi aDd Enillish versions) 
publi.hed in Notification No. 
G.S.R. 641 in Gazelle of India 
dated the lilth April, 1970. 

(III) The Customs and Centrsl 
ElIclse Duties Export Draw-
back (General) Eiahtecnth 
Amendment Rules. 1970 
(Hindi and Enalish versions) 
published in Notificatio' No. 
G.S.R. 642 In Gazette cf India 
dated the '8tb April, 1970. 


